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C.P. No. (IB) 185/ALD/2017
Sri Rahul Chaudhary, advocate for the petitioner. Sri Ankit

Singh proxy for Rohan Gupta, advocate for the Corporate
Debtor Company.

The Respondent counsel received a spare copy of the
present petition. Hence, two weeks’ time is granted to file
objection/ comments, if any. It is also directed to serve an
advance copy of such objection to the petitioner, so as to enable
him to file rejoinder thereto, if any.

The matter to be listed on 19" February, 2018.
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